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Cbaadrapur ColAlay ill Tripura 

14'71. Shri Duaratha Deb: Will the 
�r of Rehallllitatioo be pleased 
11:1. etat< : 

(a) whether agricultural loan has been 
-adv&!KlOd 1a any diaplac:ed families liwin& 
in tho: ChAAdrepur mbau c:oloay ill Tdpura ; 

(b) if 1!0, the JWmbcr of such flUllilicB ; 

(c) whether these families have beQ 
given 5 Kanies of arable land each Cor 
rehabiliration; and 

�d) whether the,e families have ap­
phed for converting their loans into in­
dustrial or business loan, because of their 
being in urban colonies ? 

The Miaiater of RelallbWtatloe (Sllri 
�ehr Clumd Kllaaaa)1 (a) to (d). The 
information is being obtained from the 
State Government and will be laid on the 
Ta�Jc of the Lok Sabha in due course. 

Diaplaccd Penona ha Camps of 
Tripura 

1672. Shri Dasaratha Deb: Will the 
Minister of Rchabilitatioa be pleased 
to State : 

(a) the number of displaced persons 
who are waiting in camp,i of Tripura for 
rehabilitation; 

(b) the number of diselaccd persons 
who are waiting for rehabilitation outside 
camps ;  

(c) th e  present rate o f  dole advanced 
to these displaced persons and whether 
it is sufficic::nt to maintain their fam­
ilies;  and 

(d) the number of disp laced persons 
getting that dole ? 

The Miniater of Rehabilltatioll (Shri 
Mehr Chaud KhUUU1): ( a) to (d), The 
information is being obtained from the 
State Goverwnent and will be laid on the 
Table of the Sabha in due course. 

HOllsiag Coadk1-

1673. Shri Slddananjappa: Will the 
Minister of Works, Ho11aiaa aacl Supply 
be pleucd to state the meas�s taken 
by Government to collect accurate statistics 
at regular intervals regarding housing con­
ditions and the availabiliry of building 
materials in the country ? 

The Miniater of Worka, Housiag aad 
Supply aad Commerce aad Conaumer 
lnduatriee (Sardar Swanm Sillah): A 
small statistical unit bas been set up in the 
National Buildinp Qraani111tion to collect 
relevant statistics from State Governments, 
and to collate and diNcmiDate tbem. 
Efforta arc alao being made to penuade the 
State Governments to set up similar units 
for periodic collection of data at the State 
level for uansmissioo to the National Build­
ings Orsanisation. 

Houee-buildiaa Actividcs 

167+ Sllrl Sldl$PP9' Will lb: 
Minister of Wor.u, aad Supply 
be plcued to state the ateps by Govein-
mtlll for oraaniaiac l)'lt<matic ttllhlin& 
olma-. bridt layen, pfambcn and other 
penoanel employed in the housc-bulldinc 
activities ? 




